
Sl. 

No.
Name and Designation of the Officer Civil Criminal Total

1 Sri A. Debbarma,                                                                                         

District and Sessions Judge, Agartala
791 159 950

2 Sri Gobinda Das,                                                                                             

ADJ., (Court No. 2), Agartala  
618 217 835

3 Sri Amarendra Kumar Singh,                                                                                             

ADJ., (Court No. 3), Agartala
0 119 119

4 Sri Yoginder Pal,                                                                                                  

ADJ., (Court No. 4), Agartala
817 199 1016

5 Sri Mridul Chakarborty,                                                                                        

ADJ., (Court No. 5), Agartala
176 257 433

6 Smti Sudipta Choudhury,                                                                                                           

Judge, Family Court, Agartala 
459 340 799

7 Sri V. P. Debbarma,                                                                                                               

Addl. Judge, Family Court, Agartala
476 370 846

8 Smt. Mou Banerjee,                                                                                              

CJ (Sr. Div) & ASST. SJ., (No.1), Agartala
473 21 494

9 Sri Dulal Kanti Shukla Das,                                                                                           

CJ (Sr. Div) & ASST. SJ., (No.2), Agartala
497 18 515

10 Sri P.P. Paul,                                                                                                                

CJM-cum-Civil Judge (Sr. Div), Agartala
165 1217 1382

11 Sri Soumyo Bikash Das,                                                                                               

Addl.CJM-cum-Civil Judge (Sr. Div), Agartala
117 1514 1631

12 Smti. Yashvi Taneja,                                                                                                          

CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala 
199 974 1173

13 Sri Ayan Choudhury,                                                                                                                                       

CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
121 1094 1215

14 Smti. Dorothy Jamatia,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1, Agartala 
22 985 1007

15 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 2, Agartala 

(Vacant), charge remains with Smti Dorothy Jamatia,  JM., First 

Class-cum-Civil Judge (Jr. Div),Court No.1, Agartala

14 988 1002

16 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 3, Agartala 

(Vacant), charge remains with Smti.Deepa Bhattacharyya,  JM., First 

Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala

45 1160 1205

17 Smti. Archana Reang,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Court No. 4, Agartala
40 1245 1285

18 Smti. Deepa Bhattacharyya,                                                                                                                         

JM., First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala
33 1266 1299

19 Smti. Aparajita Singha,                                                                                                          

JM., First Class-cum-Civil Judge (Jr. Div), Court No.6, Agartala 
33 1221 1254

5096 13364 18460

SI. 

No.
Name of the Station Civil Criminal Total

1 Agartala 4161 12654 16815
4161 12654 16815

2 Family Court, Agartala 459 340 799
3 Addl. Judge, Family Court, Agartala 476 370 846

935 710 1645

5096 13364 18460

Total

West Tripura  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.06.2021

Court- wise pendency of Cases as on 30.06.2021

Total

Station-wise pendency of Cases as on 30.06.2021

Total

Grand Total



SI. 

No.
Name and Desigantion of the Officer Civil Criminal Total

1 Sri A. K. Nath,                                                                                                              

District and Sessions Judge, Udaipur
266 101 367

2 Sri Manabendra Debbarma,                                                                                  

Additional District and Sessions Judge, Udaipur
276 101 377

3 Smti  Sankari Das,                                                                                                        

Judge, Family Court, Udaipur
217 299 516

4 Smti. Debaleena Kilikdar,                                                                                                      

CJ (Sr. Div) & ASST. SJ., Udaipur
179 20 199

5 Sri Subhra Nath,                                                                                                  

CJM-cum-Civil Judge (Sr. Div), Udaipur
49 295 344

6 Sri Rajarshi Chakaraborty,                                                                                         

CJ (Jr. Div)-cum- JM. First Class, Udaipur
28 367 395

7 Smti. Debjani Majumder,                                                                                       

JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
12 460 472

8  Smti. Susmita Das,                                                                                                                                                            

JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  Udaipur
10 441 451

9 Sri Avinash Jamatia,                                                                                                        

SDJM-cum-Civil Judge (Jr. Div), Amarpur
26 1276 1302

10  CJ (Jr. Div) -cum-JM First Class, Amarpur (Vacant), charge remains 

with Sri Avinash Jamatia, SDJM-cum-Civil Judge (Jr. Div), Amarpur
0 61 61

1063 3421 4484

SI. 

No. Name of the Station Civil Criminal Total

1 Udaipur 820 1785 2605
2 Amarpur 26 1337 1363

846 3122 3968
3 Family Court, Udaipur 217 299 516

1063 3421 4484

Gomati Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.06.2021

Court- wise pendency of Cases as on 30.06.2021

Total
Station-wise pendency of Cases as on 30.06.2021

Total

Grand Total



SI. 

No.
Name and Designation of the Officer Civil Criminal Total

1 Sri Ashutosh Pandey,                                                                                                                     

District and Sessions Judge, Belonia
829 199 1028

2 Sri Uttam Hrishi Das,                                                                                                                            

Judge, Family Court, Belonia
36 114 150

3 Sri Sushanta Debbarma,                                                                                                             

Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia
73 38 111

4 Sri S.K. Singh,                                                                                             

CJM-cum-Civil Judge (Sr. Div), Belonia
20 662 682

5 Smti. Mitra Das,                                                                                                             

CJ (Jr. Div)-cum-JM First Class, Belonia 
163 468 631

6 Smt. Madhumita Biswas,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia
54 456 510

7 Smti. Swastika Das,                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Sabroom 
5 118 123

8 Sri Aritra Das,                                                                                                       

CJ (Jr. Div)-cum-JM., First   Class, Sabroom 
23 79 102

1203 2134 3337

SI. 

No.
Name of the Station

Civil Criminal Total

1 Belonia 1139 1823 2962
2 Sabroom 28 197 225

1167 2020 3187
3 Family Court, Belonia 36 114 150

1203 2134 3337

Court- wise pendency of Cases as on 30.06.2021

South Tripura  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.06.2021

Total
Station-wise pendency of Cases as on 30.06.2021

 Total

 Grand Total



SI. 

No.
Name and Designation of the Officer

Civil Criminal Total

1 Sri Arindam Pal,                                                                                                       

District and Sessions Judge, Kailashahar
186 124 310

2 Sri Prakash Kumar,                                                                                            

Additional District and Sessions Judge, Kailashahar
13 94 107

3 Sri Dhiman Debbarma,                                                                                                                                       

Judge, Family Court, Kailashahar                                                                                                          
94 162 256

4 Smti Jhuma Datta Choudhury,                                                                                                  

CJ (Sr. Div) & ASST. SJ., Kailashahar
107 0 107

5 Sri Saikat Das,                                                                                                                                          

CJM-cum-Civil Judge (Sr. Div)., Kailashahar
77 895 972

6 Sri Amarjit Dey,                                                                                                      

CJ (Jr. Div)-cum- JM First Class, Kailashahar
161 847 1008

7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 1) 

(Vacant)charge remain with Sri Amarjit Dey, CJ (Jr. Div)-cum- JM 

First Class, Kailashahar

49 254 303

8 Smt. Papri Debbarma,                                                                                                       

JM., First   Class-cum-Civil Judge(Jr.Div), Kailashahar (Court No.2)
39 643 682

726 3019 3745

Sl. 

No. Name of the Station Civil Criminal Total

1 Kailashahar 632 2857 3489

632 2857 3489
2 Family Court , Kailashahar 94 162 256

726 3019 3745

Unakoti  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.06.2021

Court- wise pendency of Cases as on 30.06.2021

 

Station-wise pendency of Cases as on 30.06.2021

Total

Grand Total



Sl. 

No.
Name and Designation of the Officer Civil Criminal Total

1 Sri  Gautam Sarkar,                                                                                               

District and Sessions Judge, Dharmanagar
432 415 847

2 Sri Ravi Dahiya,                                                                                                                           

Judge, Family Court, Dharmanagar
179 82 261

3 Sri  Shaurav Saha,                                                                                      

CJ (Sr. Div) & ASST. SJ., Dharmanagar
210 23 233

4 Sri Saamyojyoti Debnath,                                                                        

CJM-cum-Civil Judge (Sr. Div)., Dharmanagar
119 318 437

5 MS. Surabhi Shekhar,                                                                                                                

CJ (Jr. Div)-cum- JM., First Class, Dharmanagar 
178 555 733

6 Smti Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
71 493 564

7 Sri Raja Gupta,                                                                                                                       

SDJM-cum-Civil Judge (Jr. Div) Kanchanpur 
1 325 326

8 Sri Piyush Priyadershi,                                                                                                 

CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
6 247 253

1196 2458 3654

SI. 

No.
Name of the Station Civil Criminal Total

1 Dharmanagar 1010 1804 2814
2 Kanchanpur 7 572 579

1017 2376 3393
3 Family Court, Dharmanagar 179 82 261

1196 2458 3654

North Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.06.2021

Court- wise pendency of Cases as on 30.06.2021

Total
Station-wise pendency of Cases as on 30.06.2021

Total

Grand Total



Sl. 

No. Name and Designation of the Officer Civil Criminal Total

1
Sri S. B. Dutta,                                                                                               

District & Sessions Judge, Sonamura
191 329 520

2
Smti Sarmistha Mukherjee,                                                                                       

Judge, Family Court, Sonamura
42 95 137

3
Sri Sarbajeet Choudhury,                                                                                               

CJM-cum-Civil Judge (Sr. Div), Sonamura
158 660 818

4
Sri D. P. Mishra,                                                                                                           

CJ (Jr. Div)-cum- JM., First Class, Sonamura
107 343 450

5

JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                       

(Vacant)charge remains with Sri D. P. Mishra, CJ (Jr. Div)-cum-JM., 

First Class, Sonamura 

53 167 220

6
Sri Ashit Debnath,                                                                                  

Additional District & Sessions Judge, Bishalgarh 
175 228 403

7
Smti  Chhandita Debnath,                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
34 1089 1123

8
Sri Ali Hayder Khan,                                                                                       

CJ (Jr. Div)-cum- JM., First Class, Bishalgarh
64 997 1061

824 3908 4732

SI. 

No. Name of the Station Civil Criminal Total

1 Sonamura 509 1499 2008
2 Bishalgarh 273 2314 2587

782 3813 4595
3 Family Court , Sonamura 42 95 137

824 3908 4732

Total

Sepahijala  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.06.2021

Court- wise pendency of Cases as on 30.06.2021

Total

Station-wise pendency of Cases as on 30.06.2021

Grand Total



Sl. 

No.
Name and Designation of the Officer Civil Criminal Total

1
Sri S. Datta Purkayastha,                                                                                                                     

District and Sessions Judge, Khowai,                                                                                                  
193 317 510

2
Sri Hrishikesh Chakrabarti,                                                                                      

Judge, Family Court, Khowai 
91 102 193

3
Smti. Nandita Bhattacharyya,                                                                                                           

CJ (Sr. Div) & Asstt. Sessions Judge, Khowai
50 63 113

4
Sri Dharmendu Das,                                                                                         

CJM-cum-Civil Judge (Sr. Div), Khowai
20 958 978

5
Sri Koushik Karmakar,                                                                                       

CJ (Jr. Div)-cum- JM., First Class, Khowai
48 590 638

6
Sri Sanjan Lal Tripura,                                                                                       

JM., First Class-cum-Civil Judge (Jr. Div), Khowai
26 956 982

428 2986 3414

SI. 

No.
Name of the Station Civil Criminal Total

1 Khowai 337 2884 3221
337 2884 3221

2 Judge, Family Court, Khowai 91 102 193
428 2986 3414

Khowai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.06.2021

Court- wise pendency of Cases as on 30.06.2021

Total
Station-wise pendency of Cases as on 30.06.2021

Total

Grand Total



Sl. 

No.
Name and Designation of the Officer Civil Criminal Total

1
 Sri S. Sharma Roy,                                                                                      

District and Sessions Judge, Dhalai Judicial District, Ambassa 
65 136 201

2
Sri Anshuman Choudhury                                                                                               

Additional District and Sessions Judge, Dhalai District, Ambassa 
31 117 148

3
Sri Ramdas Chattopadhyay,                                                                                                       

Judge, Family Court, Ambassa,
16 14 30

4
Sri Rahul Roy,                                                                                              

Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa
40 7 47

5
Sri Satyajit Das, ,                                                                                          

CJM-cum-Civil Judge (Sr. Div), Ambassa
23 99 122

6
Smti Reena Debbarma,                                                                             

CJ (Jr. Div)-cum- JM., First Class, Ambassa
6 95 101

7 Sri Surya Deo Singh,                                                                                               

Additional District & Sessions Judge, Kamalpur
93 151 244

8 Smt. Jekashmee Debbarma,                                                                                  

SDJM-cum-Civil Judge (Jr. Div) Kamalpur
6 236 242

9 Sri Bikash Debbarma,                                                                                                      

CJ (Jr. Div)-cum-JM., First Class, Kamalpur
31 244 275

10 Sri Ramanuj Bhattacharjee,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
7 294 301

11 Sri Abhijit Adhikari,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
7 168 175

12 Sri Gaurav  Kumar  Shahi,                                                                                                                 

SDJM-cum-Civil Judge (Jr. Div)., Gandacherra
0 26 26

13 Sri Thomas Lal Ditsaka Darlong,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
1 85 86

326 1672 1998

SI. 

No. Name of the Station Civil Criminal Total

1 Ambassa 165 454 619
2 Kamalpur 130 631 761
3 Longtharai Valley 14 462 476
4 Gandacherra 1 111 112

310 1658 1968
5 Family Court, Ambassa 16 14 30

326 1672 1998

Total

Dhalai  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.06.2021

Court- wise pendency of Cases as on 30.06.2021

Station-wise pendency of Cases as on 30.06.2021

Total

Grand Total



Sl 

No.
Name of the District (s) Civil Criminal Total

1 West Tripura Judicial District, Agartala 5096 13364 18460
2 Gomati Judicial District, Udaipur 1063 3421 4484
3 South Tripura Judicial District, Belonia 1203 2134 3337
4 Unakoti Judicial District, Kailashahar 726 3019 3745
5 North Tripura Judicial District, Dharmanagar 1196 2458 3654
6 Sepahijala Judicial District, Sonamura 824 3908 4732
7 Khowai Judicial District, Khowai 428 2986 3414
8 Dhalai Judicial District, Ambassa 326 1672 1998

10862 32962 43824

District-wise pendency of   Civil and Criminal Cases as on 30.06.2021

Total


